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Order dated 09.08.2016 

CP NO. 120 (ND)/12 Mr. Shardul Vikram Gupta vs. M/s Gomti Prakashan 
Pvt. Ltd  

The counsels for both sides entered appearance. These  two matters are 

connected to the matters which were posted to 27.09.2016 for simultaneous 
hearing. List these matters also on 27.09.2016. 

List the matter on 27.09.2016. 

SH.VSR AVADHANI (Judicial Member) 

SH. H.P. CHATURVEDI (Judicial Member) 

Dated 09.08.2016 
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